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Calorific value of coal] for boilers in
M.P. power stations

424. SHRI BABURAO PRANJPE:
Will the Minister of ENERGY ! e pleas-

ed to state:

(a) what is the calorific value of coal
for which various boilers in the power
Stations in Madhya Pradesh are de-
signed;

(b) is the coal being supplied (o
the Power Stations of correct quabity;
¥ not, what is the calorific value of
al being supplied to the various
) 'glwer Stations;

(¢) what is the reduction in power
generation due to poor quality of coal
~ being supplied; and '

(d) what steps are being taken to
ensure supply of correct quality of coal
to Power Stations?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
,CHANDRA SHEKHAR SINGH): (a)
and (b). The quality of coal that has
been supplied to thermal power stations
of the Madhya Pradesh State Electri-
city Board during the period April,
1982 to December, 1982 in terms of
calorific value falls in the range of
3000 K Cal./Kg. 5600 K. Cal./Kg.
against there design requirements of
gross calorific value falling in the

28,686 27,960
8,664 6.610
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1,52,338 1,11,709

range of 3600 K. Cal/Kg. 550 K. Cal/
Keg.

(¢) It is difficult to quantify the loss
in generation caused exclusively on oo-
count of poor quality of coal.

(d) The supplies of coal are Leing
continuously monitored in qualitative
terms. Strict supervision is exercized
over the loading of coal so as to en-
sure that coal of proper size, and free
from extiraneous material, shale etc. is
despatched. The Government have 1e-
cently set up a Committee under the
Chairmanship of Shri Mohd. Fazal,
Member, Planning Commissioin to ex-
amine, inter-alia, the requirement of
coal for thermal stations in qualitative
terms and recommend specific measures
for improvement, wherever necessary.

Suspension. of Film Financing Activity
by N.F.D.C.

425. SHRI PIUS TIRKEY:

SHRI D. S. A. SIVAPRAKA-
SHAM :

Will the Miniser of INFORMATION
AND BROADCASTING be »leasec to
state:

(a) whether it is a fact that the
Ministry have directed the National
Film Development Corporation to sus-
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pend film financing activity complete-
ly;
(b) if so the reasons therefor;

(¢) full details of the outstanding
loans to be recovered from the various
film preducers, with he particulars
thereof and the respective outstand-
ing loan against them,

(d) whether it is a fact that wfter
financing ‘GANDHI' in a big way all
the funds with the NFDC have been
exhausted;

(e) details of the applica ions for
loans pending with the NFDC till date
and the reasons for delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE
MENT OF PARLIAMENTARY AF-
FAIRS (SHR] MALLIKARJUN):
(a) and (b): The Naional Film De-
velopment Corporation Limited was
advised to temperarily suspend film
financing activity and to undertake a
a detailed review ahd examination of
one going policies and practices in
respect of this activity., This advise
was given in view of the past exper-
ience where many loans had to bhe
written-off due to accumulation of bacd
debats adversely affecting the finances
of the Corporation.

(¢) The information is being cellect-
ed and will be laid on the Table
of the .ok Sabha.

(d) No. Sir. The Corporation was
provideq funds separately for financ-
ing ‘Gandhi’ filf.

(e) The information is being collect-
ed ang will be laid on the Table of the
T.ok Sabha.
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